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(D) Report of the Coir Nuguiry
Committee, Parts I and II,
and

4 Government Resolution No.
43-8S1(B) (5)/55 dated the
24th August, 1950, [Placed
in Library, See No. LT-1649/
59].

@hrl Satish Chandra: I beg to lay
ot the Table, under sub-section (6)
of section 3 of the Essential Commo-
dities Act, 1955, a copy of each of the
following notifications: —

(i) GSR No. 1101 dated the 3rd
October, 1959;

(i) GSR No. 1102 dated the 3rd
October, 1859 making certain
amendments to the Textile
(Production by Powerloom)
Control Order, 1956; and

(iii) GSR No. 1103 dated the Srd
October, 1959 making certain
further amendments to the
Cotton Textiles (Control)
Order, 1958, [Placed tn
Library, See No. LT-1650/
59].

STATEMENT SHOWING ACTION TAKEN
OR PROPOSED TO BE TAKEN ON CoM-
VENTIONS AND RECOMMENDATIONS
aporTsd BY ILO AT 118 4ist (Mam-
TIME) SzssIoNM.

The Deputy Minister of Labour
(Bhrl ABig AlD: Ibeztohymthe

Conventions and Recommendations

Session held at Geneva in April-May,
$988. {Placed in Library, See No. LT-

putes (Central) Rules, 1957

(i) GER. No. 1151 dated the 17th
October, 1959, and

(i) GSR No. 1182 dated the th
October, 1980. {Placed ¢n
Library See No. LT-1852/59).

The Deputy Minister of Rehabilita-
tion (Shri P. S. Naskar): I beg to re-
lay on fhe Table, under sub-section
(3) of section 40 of the Displaced
Persons (Compensation and Rehabi-
litation) Act, 1954, a copy of Notifica-
tion No. GSR. 896 dated the 1st
August, 1050 making certain further
amendments to the Displaced Per-
sons (Compensation and Rehabilita-
tion) Rules, 1955, [Placed in Library,
See No. LT-1535/59).

I beg to lay on the Table, under
sub-section (8) of section 40 of the
Displaced Persons (Compensation and
Rehabilitation) Act, 1954, a copy of
Notification No. GSR. 1089 dated the
26th September, 1959 making certain
further amendment to the Displaced
Persons (Compensation and Rehabili-
tation) Rules, 1055, {Placed in
Library, See No. LT-1063/59).

PRESIDENT'S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
the following four Bills passed by
the Houses of Parliament during the
last Session and assented to by the
President since a report was last made





